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Railway Bridge between ,„ gihar 

Re: Threat by Dock Workers to go or Strike 

SHRIMATI KAMLA SINHA (Bihar): 
Madam, I would like to draw your attention 
and, through you, the attention of the House 
and the Minister of Transport, to the threat of 
strike by dock workers. 

Madam, as you know, there are more than 
two lakh dock workers in this country. They 
have decided to resort to direct action after 
31st July, 96 if formal approval to the 
payment of productivity-linked incentive, as 
per the settlement signed under section 12(3) 
of the Industrial Disputes Act, is not given 
and payment is not made before 31st July, 
1996. 

Madam, after protracted negotiations, 
legally-binding settlements were signed on 
8th February, 96 before the Central Chief 
Labour Commissioner by the Port Trust 
authorities and the representatives of the 
Workers' Federations. 

The Productivity Linked Incentive (PLI) 
for the year 1994-95 should have been paid 
without delay, as per the formula mentioned 
in the settlement arrived at after the consent 
of the Ministry of Surface Transport. It is 
delayed now for over a year and the PLI for 
the succeeding year, 1995-96, has also be-
come over-due. The workers, therefore, are 
naturally restless. 

The workers have requested the Gov-
ernment repeatedly, both orally and in 
writing, to allow the employment authorities 
to make the PLI payments immediately. 

In the circumstances, Madam, the workers 
are left with no alternative but to give a call 
for direct action from any date after the 31st 
of July, 19%, if the payment is not made 
within the date. 

Madam, you know, if the workers go on 
strike, then all our ports will be paralysed. 
Our import and export trade will also be 
seriously affected. So, I implore upon the 
Government to take a decision before that 
time limit so that 

such   an   untoward   situation   does   not 
arise. 

Thank you, Madam. 
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SPECIAL MENTIONS 

Waiving of Interest on an amount Below                        

Rs.  10 thousand Borrowed by Farmers                    

from Commercial Banks 

 
 


